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Defective Case Register from 2024-08-06 to 2024-08-06

Advocate for

Date of

SI.NO.|Filing No Petioner/Caveator  |objection Defects as per S.R.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

1 CONTC/33408/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

2024-08- 29-NAME OF THE FILING ADVOCATE NOT

2 D-WP(C)/33530/2024 TIKERAM MEHER 06 IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

2024-08- 6-RECEIPT SHOWING SERV.COPY TO

3 D-WP(C)/33537/2024 |SAILABALA JENA 06 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

4 CRLMP/22477/2004 RAJJEET ROY 06 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

5 CONTC/33264/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SRINIBASH 2024-08-

6 D-WP(C)/33491/2024 SATAPATHY 06 The name of the counsel in capital letter and
enrollment numbers in last page of writ petition
not furnished

AUROVINDA 2024-08-|.Receipt Showing Serv.copy To School and Mass

7 D-WP(C)/33585/2024 MOHANTY 06 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- .
8 ADV 1-Not addressed 2-Reference certificate not
CONTC/29987/2024 06 furnished 3- Date of disposal of W.P.
(C)No.14858/2016 wrongly mentioned
synopsis,date chart body of petition
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
9 D-WP(C)/33528/2024 TIKERAM MEHER 06 AG/CG/IT/CT/ETC.NOT FILED.
10 D- CHITTA RANJAN |2024-08- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/23470/2024 |PATTNAIK 06 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED



javascript: window.print();

Paragraph no. not correctly furnished on
declaration.

6-RECEIPT SHOWING SERV.COPY TO

PRADEEP KUMAR |2024-08-

11 D-WP(C)/33446/2024 MAHAPATRA 06 AG/CG/IT/CT/ETC.NOT FILED.
TS ASHOK KUMAR  2024-08- 6.0 T ONOT FILED.
CRLMP/23370/2024 |DAS 06 : :

6-RECEIPT SHOWING SERV.COPY TO
PRASANNA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

13 D-WP(C)/33566/2024 KUMAR RATH (1) |06
Legible copy of page-16 to be filed
6-RECEIPT SHOWING SERV.COPY TO

AJIT KUMAR 2024-08-

14 D-ARBA/30096/2024 MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

15 CONTC/33505/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

RUPESH KUMAR 2024-08-

16 D-WP(C)/33450/2024 KANUNGO 06 1.Synopsis and list of dates and events not
filed.2.Annexure-1 and 2 not attested as true
copies

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

17 CONTC/33322/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.

SUBASH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
18 D-WP(C)/33323/2024 CHANDRA 06 AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA
6-RECEIPT SHOWING SERV.COPY TO
GEETA RANI 2024-08-
19 D-WP(C)/33651/2024 MALLICK 06 AG/CG/IT/CT/ETC.NOT FILED.
BIDYADHAR 2024-08- |put up for SR after index filed and annexure are
20 D-WP(C)/30259/2024 MANSING 06 page marked
D- SARADA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
21 PRASANNA AG/CG/IT/CT/ETC.NOT FILED.
CONTR/23224/2024 SARANGI 06
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
22 D-WP(C)/33410/2024 AMITAV DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
NIRMAL 2024-08-
23 D-WP(C)/33582/2024 CHANDRA DAS 106 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- PAGE NO 14 NOT LEGIBLE 2..Receipt

24 D-WP(C)/31676/2024 |S.K.KALIMUDDIN 06 Showing Serv.copy To School and Mass
Education not Filed.
21-STATUTORY DEPOSIT/AWARDED

s DMACA/30182/2024 SUBRAT 2024-08- AMOUNT NOT DEPOSITED.

) SATPATHY 06

1.Period of Delay 415 days 2.D.C.Fee of Rs.2/-
be paid in v.nama




6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR |2024-08-
26 |D-WP(C)/33520/2024 |y 1 (g 06 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
PRAFULLA 2024-08-
27 |D-CMP/33234/2024 || /v R K AR 06 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
28  |D-WP(C)/33668/2024 ]S)/ZI\SU AY KUMAR (2)224'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH 2024-08-
29 |D-WP(C)/33412/2024 | in R NANDA 106 AG/CG/IT/CT/ETC.NOT FILED.
0 BmmmaNANDA - anzvas S RECETT SHOWING SERVCORVTO
BLAPL/23500/2024 |[MAHAPATRA 06 : '
6-RECEIPT SHOWING SERV.COPY TO
D. 2024.08. AG/CGIT/CT/ETC.NOT FILED.
31 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/31474/2024 06 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
32 |D-WP(C)/33563/2024 TRILOCHAN 2024-08- G/CG/IT/CT/ETC.NOT FILED.
BARIK 06
HENDRA T OING SEREOrY O
33 |D-WA/30269/2024 |KUMAR MISHRA |/ : -
) 1.C copy of impugned order not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.08. 9-PROVISION OF LAW NOT FURNISHED ON
34 | CMAPL/33360/2024 |ADV: 06 TOP OF CAUSE TITLE.
1.Period of Delay 664 DAYS I.A. FILED
WITHOUT CORRECT PROVISION OF LAW
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-08-
35 D-WP(C)/33496/2024 | b S\ N A DAS 106 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  |2024-08-
36 |D-WP(C)/33649/2024 |/ 7 brrp s 06 AG/CG/IT/CT/ETC.NOT FILED.
. rrADEEP KU 2z T SHOWING SERVCOPYTO
CONTC/33423/2024 [MAHAPATRA 06 : -
D. 2024.08. 6-RECEIPT SHOWING SERV.COPY TO
38 | CONTC/33482/2004 |ADV: 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
w5 D Dy 2024.08. AG/CGIT/CT/ETC.NOT FILED.
CONTC/33378/2024 06 1.OPY OF ORDER NOT FILED BUT QUOTED
IN THE PETITION
40  |D-WP(C)/33485/2024 ASHOK KUMAR 2024-08-|6-RECEIPT SHOWING SERV.COPY TO
SAHOO 06 AG/CG/IT/CT/ETC.NOT FILED.




Legible copy of page-14 to be filed.

C.Copy of impugned Order dated 22.07.2024

41 D-CMP/33437/2024 |5 Y OMOKESH 2024-08- 104 vide Annexure - 6. However, authentication
SAHOO 06 .
fee of Re. 1.10 to be paid.
6-RECEIPT SHOWING SERV.COPY TO
47 D- SATYA RANJAN  |2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23429/2024 |MULIA 06
Page no.10 not neat and legible.
5o D HARIPAD 202408 L0 i op T ONOT FILED.
ABLAPL/23458/2024 MOHANTY 06 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

44 D-WP(C)/33067/2024 Nt ANT SO0
1.Annexure-1 is not page marked.2. Annxure-12
is not correctly page marked.
6-RECEIPT SHOWING SERV.COPY TO

GEETA RANI 2024-08-

45 D-WP(C)/33526/2024 MALLICK 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

NIRMAL RANJAN (2024-08-

46 D-WP(C)/33275/2024 ROUTRAY 06 1.Name of Opp.party mentioned in the index not
tally with Cause Title 2.Petition not correctly
addressed to Honorable Court
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

47 D- AJIT KUMAR 2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/23382/2024 RAUT 06 NOT FILED.
last para of page no. 9 not neatly legible.
RAJANI BHUSAN |2024-08- .
48 D-WA/33065/2024 MISHRA, A.G.A. |06 Page nos.44 to 46 and 240. Not available.
CRLMP/22467/2024 |PANDA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
50 D- CHANDAN 2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/23385/2024 |SAMANTARAY |06 NOT FILED.
Page nos. 19 and20 not neat.
6-RECEIPT SHOWING SERV.COPY TO
SURYAKANTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

51 D-WP(C)/33483/2024 DWIBEDI 06
Authorisation with regard to swear the affidavit
on behalf of other petitioners not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

57 D- KSHIROD KUMAR |2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/23373/2024  PAHIL 06 NOT FILED.

page nos.11 and 17 not neatly legible.




6-RECEIPT SHOWING SERV.COPY TO

NIRANJAN 2024-08-
53 D-WP(C)/33672/2024 LENKA 06 AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
54 D-WP(C)/33340/2024 KUMAR 06 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY (2)
6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
55 D-WP(C)/33714/2024 LENKA 06
Page nos 14 to 21 are not legible .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
56 D- KSHIROD KUMAR |2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/23378/2024 PAHIL 06 NOT FILED.
page nos. 12 and 18 not neatly legible.
PRAVAT KUMAR |2024-08-|.Receipt Showing Serv.copy To School and Mass
>7 D-WP(C)/33509/2024 NAYAK 06 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
STHITI PRAGYAN |2024-08-
58 D-WP(C)/33438/2024 SUNANDINI 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
59 D- SUSANTA KUMAR|2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23433/2024 BARAL 06
Page nos.10 and 11 not legible.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
60 D-WP(C)/33414/2024 AMITAV DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GEETARANI 2024-08-
61 D-WP(C)/33671/2024 MALLICK 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
62 P PARAMANANDA  2024-08- 10 e o e EICATE NOT
CONTC/31445/2024 \MISHRA 06 FURNISHED.
1.Writ petition is not correctly addressed.2.The
name of the counsel in capital letter and
63  |D-WP(C)/33489/2024 II\{Ig%\,/{,%IASI{{A NJAN (2)224_08- enrollment number in last page of writ petition
not furnished.3.Legible copy of page-21 to be
filed.3.Annexure-10 is not correctly page marked.
6-RECEIPT SHOWING SERV.COPY TO
JYOTIRMAY 2024-08-
64 D-WP(C)/33577/2024 GUPTA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR |2024-08-
65 D-WP(C)/33548/2024 BEHERA 1 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o P ALOKKUMAR s ACCGITCTEICNOTFLED
CRLMP/22479/2024 |MOHAPATRA 06 -

FURNISHED/INCORRECTLY MENTIONED




6-RECEIPT SHOWING SERV.COPY TO

ARUN KUMAR 2024-08-
67 D-WP(C)/33609/2024 PATRA 06 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

68 D-WP(C)/33608/2024 NIHAL RATH 06 AG/CG/IT/CT/ETC.NOT FILED.

o D MANAS KUMAR 202408 ({00 it/ er T CNOT FILED.

CRLMP/23099/2024 |CHAND 06 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

70 D- BIBEKANANDA |2024-08-|AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23501/2024 MAHAPATRA 06
1. Age of the deponent on affidavit not tally with
cause title.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

71 BLAPL/23444/2024 ANIRUDHA DAS 06 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
16-PETITION/APPEAL NOT IN TIME

RIMJHIMBALA  |2024-08-

2 D-MACA/30066/2024 PATI 06 Period of Delay 171 days. 2.Statutory deposit not
made.
6-RECEIPT SHOWING SERV.COPY TO

AJAY KUMAR 2024-08-
73 D-WP(C)/33756/2024 TRIPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.
ARJUNA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
74 D-WP(C)/33617/2024 CHARANA 06 AG/CG/IT/CT/ETC.NOT FILED.
BEHERA
6-RECEIPT SHOWING SERV.COPY TO

75 D- SANJIB KUMAR |2024-08-|AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21444/2024 'BHANJADEO 06
Page no .40 not available.
6-RECEIPT SHOWING SERV.COPY TO

76 D- GOPAL KRISHNA 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23456/2024 |NAYAK 06
1. Page no.8 not neat and legible.

D. SANTOSH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

77 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23409/2024 MAHANTY 06
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

73 D- KUMAR 2024-08-

CRLMC/21683/2024 |[KASHYAP 06 1 Affidavit not signed by the deponent. 2. date of
order not correctly furnished at page no.4 in para
no3.
6-RECEIPT SHOWING SERV.COPY TO

. D- RAJIB LOCHAN  2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23454/2024 |PATTNAIK 06

Rejection order dated 26.07.2024 under
Annexure-2 not tally with index.




4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON

D- 2024-08-

80 ABLAPL/23394/2024 ARIJEET MISHRA 06 TOP OF CAUSE TITLE.

1. Age of the deponent on affidavit not tally with
cause title.2.Page nos.9 and 16 not neat and
legible.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

81 CONTC/33579/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SHAMBHU 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
82 D-WP(C)/33539/2024 CHARAN NATH 06
SHARMA Age of the petitioner in CT does not tally with
affidavit .
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-08-

83 D-WP(C)/33647/2024 KUMAR NAYAK |06 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

84 CONTC/33273/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

85 CONTC/33501/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

86 IB)L APL/23457/2024 II,LAA;{%/I;(I)IS HAN 3(6)24_08_ 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

DEBIDUTTA 2024-08-

87 D-WP(C)/33669/2024 MOHAPATRA 06 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
ASIS KUMAR 2024-08-

88 D-WP(C)/31764/2024 MAHANA 06 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI 2024-08-

89 D-WP(C)/33238/2024 KESHARI BISWAL |06 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

90 D- BIMAL KUMAR  |2024-08-|9-PROVISION OF LAW NOT FURNISHED ON

ABLAPL/23340/2024 MAHAPATRA 06 TOP OF CAUSE TITLE.
CRLMC mentioned in declaration para and
affidavit.
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
01 D- SANKAR 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/33519/2024 TRIPATHY (1) 06

1. Period of Delay 204 days




18-CERTIFIED COPY OF TRIAL/APPELLATE

92 D-RSA/3371012024 |[DARPAHARI 2024-08-| COURT ORDER NOT FILED
DHAL 06
6-RECEIPT SHOWING SERV.COPY TO
AMITAV 2024-08-
93 D-WP(C)/33589/2024 TRIPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
94 D-WP(C)/33283/2024 Igg%ﬁ%? NJAN 3(6)24_08_ NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
o5 D- SSRAY ) 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21687/2024 06 P.S.n0.20/21 in page no.3 of the petition ,not tally
with F.I.LR.
6-RECEIPT SHOWING SERV.COPY TO
PRABHAV 2024-08-
96 D-WP(C)/33744/2024 BEHERA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
97 D- Raiicet Ro 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/32528/2024 | y 06
C.COPY OF DISMISSAL NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.the name of the counsel in capital letter and
enrollment number in last page of writ petn not
MANORANJAN  2024-08- |furnished.2.Legible copy of page-17,18,36 and 38
8 D-WP(C)/33642/2024 PADHI 06 to be filed.3.Date mentioned in Annexure-11 in
averment of writ petition does not tally with
index.4.Mobile number of counsel not furnished
in vakaltnama.5.The petitioner who is a lady has
been described as s/o Bibekananda Rout in cause
title
6-RECEIPT SHOWING SERV.COPY TO
D- KARTIK 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
99 BLAPL/23398/2024 CHANDRA 06 9-PROVISION OF LAW NOT FURNISHED ON
TRIPATHY TOP OF CAUSE TITLE.
MAHITOSH 2024-08- .
100 |D-MACA/33663/2024 SINHA 06 Statutory deposit not made.
101  |D-WP(C)/33336/2024 GEETA RANI 2024-08-|6-RECEIPT SHOWING SERV.COPY TO
MALLICK 06 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1. Age of petitioner is 65 years in cause title but
85 years in affidavit.2. page 14 and 15 of




annexure 1 are not legible. 3.Annexure 2 and 3
are not attested true copies.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

102 D- JYOTI PRAKASH |2024-08-

BLAPL/23412/2024 |SAMAL 06 As per standing order no.3 dtd.9-7-2024,the name
of the prosecutrix shall not be mentioned in the
petition.

PRADIPTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
103 | D-WP(C)/33471/2024 KUMAR 06 AG/CG/IT/CT/ETC.NOT FILED.
PATTANAYAK
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
D. KARTIK 2024-08- TOP OF CAUSE TITLE.
104 BLAPL/23399/2024 CHANDRA 06 10-SUBJECT CODE NOT
TRIPATHY FURNISHED/INCORRECTLY MENTIONED
Code no. incorrectly mentioned in index,synopsis
and date chart.
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI 2024-08-
105 |D-WP(C)/33646/2024 KESHARI BISWAL |06 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ANUP NARAYAN |2024-08-|7-VAKALATNAMA NOT PROPERLY
106 ID-WP(C)/33068/2024 MOHANTY 06 STAMPED,EXECUTED,ACCEPTED.
1-COURT FEES OF Rs6/each not paid in main
petition and IA 2- ANNEXURE -1 not legible

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

107 CONTC/29879/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

w o chT RANIAN e, IHUNDEIAKING FOR NN HLNGoF

ABLAPL/23471/2024 |PATTNAIK 06
1.Paragraph no. not correctly furnished on
declaration.2.Authorization to swear affidavit on
behalf of other petitioner not furnished.

AMLAN SHAKTI 2024-08-|Provision of law not correctly furnished in [.A.

109 | D-MATA/30193/2024 PAUL 06 298 of 2024

o |2 SUSANTA KUMAR 2024-08- Z_g/EC%E/?;/TC%I/{ST\ZIEgTSEIISéIC)OPY ©

BLAPL/23425/2024 |SAHU 06 : :

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

111 CONTC/33486/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.

112 |D-WP(C)/31693/2024 KUNAL KUMAR |2024-08-|This petition indicated as contempt petition in

SWAIN 06 index 2..Receipt Showing Serv.copy To E.D. not




Filed.

21-STATUTORY DEPOSIT/AWARDED

113 |D-MACA/30134/2024 ADAM ALI KHAN 3(6)24'08' AMOUNT NOT DEPOSITED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
114 CONTC/33277/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
115 |D-WP(C)/33084/2024 SUSANTA KUMARI024-08-1 | < o1 T/ETC.NOT FILED.
BARAL 06
6-RECEIPT SHOWING SERV.COPY TO
LAXMI PRASAD |2024-08-
116 |D-WP(C)/33514/2024 DWIVEDY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
117 |D-WP(C)/33741/2024 RUDRA NARAYAN2024-08- | G/ G/IT/CT/ETC.NOT FILED.
PARIJA 06
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
118 |D-WP(C)/33612/2024 NIHAL RATH 06 AG/CG/IT/CT/ETC.NOT FILED.
ARJUNA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
119 |D-WP(C)/33544/2024 CHARANA AG/CG/IT/CT/ETC.NOT FILED.
06
BEHERA
6-RECEIPT SHOWING SERV.COPY TO
120 [D-WP(C)/33066/2024 GOURI MOHAN  2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
RATH 06
Page 32 and 33 not neat.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
121 CONTC/33487/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GEETA RANI 02408 AG/CG/IT/CT/ETC.NOT FILED.
122 |D-WP(C)/33654/2024
MALLICK 06 . . )
The name of the counsel in capital number in
vakaltnama not furnished
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
123 |D-EXP/33549/2024 |SAILABALA JENA 06 AG/CG/IT/CT/ETC.NOT FILED.
PRADEEP KUMAR |2024-08-|Age of deponent differs from the age of
124 | D-MACA/33481/2024 MISHRA 06 declorant.
21-STATUTORY DEPOSIT/AWARDED
125 |D-MACA/30266/2024/SOMNATH ROY (2)(6)24'08' AMOUNT NOT DEPOSITED.
1.delay of 53 days
6-RECEIPT SHOWING SERV.COPY TO
GEETA RANI 2024-08-
126 |D-WP(C)/33522/2024 MALLICK 06 AG/CG/IT/CT/ETC.NOT FILED.
LAXMAN 2024-08- . . .
127  |D-WP(C)/33588/2024 PRADHAN 06 .Receipt Showing Serv.copy To ct not Filed.
6-RECEIPT SHOWING SERV.COPY TO
128 DWP(Cy33497/2024 DAYANANDA  2024.08- AG/CG/IT/CT/ETC.NOT FILED.
) MOHAPATRA 06

1.Address of the petitioner is mismatching with
affidavit.




PLACE IT AFTER CORRECTION OF PRAYER

D- 2024-08-

129 CMAPL/32128/2024 G.P.DUTTA 06 élﬁ%féLING OF C.COPY OF ORDER DT15-
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 9-PROVISION OF LAW NOT FURNISHED ON

130 ANIRUDHA DAS TOP OF CAUSE TITLE.

ABLAPL/23442/2024 06 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

131 CONTC/33339/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

132 BLAPL/23428/2024 S.S.RAY (2) 06
This may be registered as CRLA.
6-RECEIPT SHOWING SERV.COPY TO

133 D- KHUSBU 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22202/2024 PANIGRAHI 06
1.Index not properly page marked.
6-RECEIPT SHOWING SERV.COPY TO
UMAKANT 2024-08-

134  |D-WP(C)/33131/2024 SAHOO 06 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
ARUPANANDA  |2024-08-

135 | D-WP(C)/33812/2024 GOSWAMY 06 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

NIRMAL RANJAN 2024-08-

136 |D-WP(C)/33295/2024 ROUTRAY 06 1.Petition not correctly addressed to Honorable
Court 2.Name of opp.party mentioned in the
index not tally to cause title.
6-RECEIPT SHOWING SERV.COPY TO

137 D- KAMAL BEHARI |2024-08-|AG/CG/IT/CT/ETC.NOT FILED.

RVWPET/33413/2024 PANDA 06
Good ground certificate not given.
6-RECEIPT SHOWING SERV.COPY TO

138 |D-WP(C)/33484/2024 ASHOK KUMAR 12024-08- AG/CG/IT/CT/ETC.NOT FILED.

SAHOO 06
6-RECEIPT SHOWING SERV.COPY TO
139 |D-WP(C)/33604/2024 ARUNKUMAR 12024-08- AG/CG/IT/CT/ETC.NOT FILED.
PATRA 06
TRPCRL/20986/2024 MOHAPATRA 06 ’ ’
6-RECEIPT SHOWING SERV.COPY TO
141 |D-WP(C)/33499/2024 W AYA KUMAR -+ R024-08-/ s 6061/ T/ETC NOT FILED.
SAHOO 06
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
142 |D-WP(C)/33546/2024 BEHERA 1 06

Page no 43 not legible




6-RECEIPT SHOWING SERV.COPY TO

SRINIVAS 2024-08-
143 | D-WP(C)/32270/2024 MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
144 |D- SUDHANSU 2024-08- Z_g/EC%E/g/TC%I/{ST\ZIEgTSEIISégOPY 1o
ABLAPL/23553/2024 |SEKHAR DASH 06 ) :
6-RECEIPT SHOWING SERV.COPY TO
s D .- 2024-08. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/33490/2024 06 Age of petitioner mentioned in cause title does
not tally with the same in affidavit
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
146 CONTC/33478/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.08. |6-RECEIPT SHOWING SERV.COPY TO
147 CONTC/33420/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
148 1I3)L APL/23455/2004 {fﬁ;&kﬁgHAN (2)224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
MANOJ KUMAR [2024-08-
149 |D-WP(C)/33761/2024 MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JYOTIRMAY 2024-08-
150 | D-WP(C)/33580/2024 GUPTA 06 AG/CG/IT/CT/ETC.NOT FILED.
o D T RANIAN s S RECEIPTSHOWING SERVCOPY 10
CRLMP/23246/2024 |PATNAIK 06 ) :
6-RECEIPT SHOWING SERV.COPY TO
SUSANT KUMAR [2024-08-
152 | D-WP(C)/32949/2024 PRADHAN 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,.EXECUTED,ACCEPTED.
29-NAME OF THE FILING ADVOCATE NOT
2024-08-|IN CAPITAL LETTERS/ENROLMENT
153 D-WP(C)/33536/2024 | TIKERAM MEHER 06 NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
Vakalatnama not exucated .
D- SANTOSH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
154 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23410/2024 MAHANTY 06
6-RECEIPT SHOWING SERV.COPY TO
155 D- PRASANNA 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23440/2024 KUMAR MISHRA (06

Annexure 1 not mentioned in file.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
156 CONTC/33263/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
157 | D-WP(C)/33601/2024 I,Eﬁfgx%ﬁéNTA 3224_08_ NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
sg D- TRILOCHAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23379/2024 INANDA 06 .Name Of The Filing Advocate Not In Capital
Letters In The application
19 D MANAS KUMAR 2024086, it/ ETCNOT FILED,
CRLMC/20709/2024 |CHAND 06 : :
6-RECEIPT SHOWING SERV.COPY TO
160 D- SATYANARAYAN |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23400/2024 MOHAPATRA 06
1. Page nos. 21 and 22not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
161 |D-WP(C)/33534/2024 TIKERAM MEHER 06 NOT FILED.
Page 20,22 are not neat copies.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
162 D- GOPAL KRISHNA |2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/23460/2024 NAYAK 06 NOT FILED.
page no.8 not neat.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
163  |D-WP(C)/33411/2024 AMITAV DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
164 CONTC/33575/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23354/2024 |CHAND 06 ’ ’ '
Annexure 2 not marked in petition.C. fee of
Rs.2/- not paid.
166 |D- FALGUNI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
BLAPL/23473/2024 |RAJGURU 06 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED




1.C.T. Case No.1451/2024 in para-1 of the
petition not tally with cause title.

6-RECEIPT SHOWING SERV.COPY TO

D- ASHOK KUMAR |2024-08-
167 ABLAPL/23461/2024 \SARANGI 06 AG/CG/IT/CT/ETC.NOT FILED.
SANKET 2024-08- |put up for SR after furnishing valuation of appeal
168 |D-MACA/33039/2024 KANUNGO 06 and Court fees payble thereon
6-RECEIPT SHOWING SERV.COPY TO
169  |D-WP(C)/33427/2024 ASHOK KUMAR 12024-08- 1, 5/ GIT/CT/ETC.NOT FILED.
SAHOO 06
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 19-UNDERTAKING FOR NON FILING OF
170 ABLAPL/23439/2024 CHIRANIJIB ROUT 06 TRANSLATED COPY NOT FILED
.mobile Phone Numbers Of All The Signing
Advocates Not Indicated
10-SUBJECT CODE NOT
ARUPANANDA  2024-08-
171 | D-WP(C)/33817/2024 GOSWAMY 06 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
172 | D-WP(C)/33286/2024 MOHAPATR A 06
.Name Of The Filing Advocate Not In Capital
Letters In The Petition
3 D BYOMAKESH [2024-08- ({0l it/ p Y ONOT FILED.
ABLAPL/23374/2024 TRIPATHY 06 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
174 CONTC/33374/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
17 D- SASWAT KUMAR  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/20919/2024 |ACHARYA 06 1. Age of the petitioner not tally with affidavit. 2.
page no. 32 not legible.
6-RECEIPT SHOWING SERV.COPY TO
176  |D-WP(C)/31691/2024 KUNAL KUMAR 12024-08- AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 06
PRASANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
177  |D-WP(C)/33551/2024 KUMAR 06 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY (2)
178 D- TUSAR KUMAR  |2024-08- serial number of paragraph not correctly
RPFAM/33633/2024 |MISHRA 06 furnished after para 3
6-RECEIPT SHOWING SERV.COPY TO
GEETA RANI 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
179  |D-WP(C)/33665/2024
MALLICK 06 .
1.Annexure-1 is not correctly page marked.
2.Annexures-2 and 3 are not page marked
KUNAL KUMAR |2024-08-|.Receipt Showing Serv.copy To School and Mass
180 ID-WP(C)/33510/2024 SWAIN 06 Education not Filed.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-

181 CONTC/33359/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
1.Court Fee Of Rs. 2984.25 is payble, not paid.

182 |D-RSA/30853/2024 |PRASANT KUMAR[2024-08- Exempted being S.C. appellant. S.C. certificate

KHUNTIA 06
not filed.
6-RECEIPT SHOWING SERV.COPY TO
a3 D- BIBHU PRASAD  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/33364/2024)DAS 06 1.Period of Delay 69 days 2.Age of deponent
differs from the age of declorant.

184 |D-WP(C)/33274/2024 ALLHAD DASH 3(6)24_08_ Receipt Showing Serv.copy To CT not Filed.

6-RECEIPT SHOWING SERV.COPY TO
BIUAYA KUMAR  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.

185 |D-WP(C)/33550/2024 BEHERA 1 06
Annexure - not page marked .Page no 43 not
legible .

KUNAL KUMAR |2024-08-|.Receipt Showing Serv.copy To School and Mass

186 |D-WP(C)/31692/2024 SWAIN 06 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO

SUBHASREE 2024-08-

187 | D-WP(C)/33449/2024 MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

188 [D-WP(C)/33527/2024 = VI PRASAD 3024081\ & 1/ T/ETC.NOT FILED.

DASH 06
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
TRILOCHAN 2024-08-|19-UNDERTAKING FOR NON FILING OF

189 |D-WP(C)/33567/2024 BARIK 06 TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

o praDEE? Kupiar s € RECEIT SIOWING SERYCONYT0

CONTC/33425/2024 |MAHAPATRA 06 ) '
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

191 |D-WP(C)/33610/2024 ?}?1:? ASHI BHUSAN 3(6)24_08_ AG/CG/IT/CT/ETC.NOT FILED.

Deponent not sworn affidavit
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

192 | D-WP(C)/33237/2024 ﬁ?gNAKAR 3224'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

SURJYA 2024-08-
193  |D-WP(C)/33605/2024 NARAYAN SAHU |06 AG/CG/IT/CT/ETC.NOT FILED.
104 |2 PRABHAT KUMAR|2024-08- Z_g/EccéE/g/Tcng/{gT\glggTsﬁi\égopY ©
ABLAPL/23342/2024 |PARIDA 06 : '




6-RECEIPT SHOWING SERV.COPY TO

DEBARAJ 2024-08-

195 |D-WP(C)/31677/2024 MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

106 D- DURGADATTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23390/2024 MOHAPATRA 06 1. Name of Father of the deponent on affidavit
not tally with cause title. 2.Petition not correctly
addressed to Honorable Court

197 |D-WP(C)/32598/2024 AFRAAZ SUHAIL (2)224-08- Esfglﬁti showing service of copy on SC Transport
6-RECEIPT SHOWING SERV.COPY TO

198 D- SURYAKANTA 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/23294/2024 |PALAI 06
occupation not furnished
6-RECEIPT SHOWING SERV.COPY TO
LAXMI PRASAD 2024-08-
199 |D-WP(C)/33511/2024 DWIVEDY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR 2024-08-
200 |D-WP(C)/33772/2024 MOHAPATRA 06 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

201 |D-WP(C)/33584/2024 ABHIRAM SWAIN 06 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR |2024-08-

202 |D-WP(C)/33525/2024 MALLICK 06 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

203 BLAPL/23211/2024 SWARAJ PATEL 06
Page no. 18 marked twice
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GEETA RANI 2024-08-

204 ID-WP(C)/33650/2024 MALLICK 06 1.Annexure serial no is not correctly furnished .2.
copy of Aadhar as mentioned in annexure no.2 is
not furnished.

SUBASH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

205 |D-WP(C)/33310/2024 CHANDRA 06 AG/CG/IT/CT/ETC.NOT FILED.

PUSPALAKA
6-RECEIPT SHOWING SERV.COPY TO
206 D- PARTHA SARATHI 2024-08-| AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23505/2024 NAYAK 06
1.Annex-2 not legible.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

207 |D-WP(C)/33403/2024 | AMITAV DAS 06 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SURYASNATA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
208 |D-WP(C)/33540/2024 MOLAPATR A 06

Vakalatnama not properly executed .




6-RECEIPT SHOWING SERV.COPY TO

209 |D-WP(C)/33417/2024 | AMITAV DAS (2)(6)24_08_ AG/CG/IT/CT/ETC.NOT FILED.

SHANTI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

210 |D-CMP/33230/2024 |PRAKASH 06 AG/CG/IT/CT/ETC.NOT FILED.

MOHANTY
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

211  |D-WP(C)/33409/2024 |AMITAV DAS 06 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
ARUPANANDA 2024-08-

212 |D-WP(C)/33819/2024 GOSWAMY 06 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

213 |D-WP(C)/33615/2024 MAHITOSH 2024-08- G/CG/IT/CT/ETC.NOT FILED.

SINHA 06
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR |2024-08-

214  |D-WP(C)/33542/2024 BEHERA 1 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

)15 D- RAJIB LOCHAN  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23450/2024  |PATTNAIK 06 1. Name of the petitioner not mentioned in the
Synopsis and date chart.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

216 |D-WP(C)/33416/2024 |/ AMITAV DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

2y |D- SSRAY ) 02408 AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23427/2024 06 1.provision of law not correctly furnished on the
top of the cause title.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
218 CONTC/33326/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
DHANANJAYA 2024-08- Paragraph Number not furnished in the

219 |D-WA/33139/2024 MUND,A.G.A 06 Declarations filed with all the I.A.s
6-RECEIPT SHOWING SERV.COPY TO

10 DWB(Cy33419/2024 SANTOSH »024-08. /AG/CG/IT/CT/ETC.NOT FILED.

) KUMAR NANDA |06 . . .
mobile number of the counsel not mentioned in
vakaltnama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

NIRMAL RANJAN |2024-08-

221 ID-WP(C)/33306/2024 ROUTRAY 06 1.Petition not correctly addressed to Honorable
Court 2.Name of opp.party mentioned in the
index not tally to cause title.
6-RECEIPT SHOWING SERV.COPY TO

222 |D-WP(C)/33586/2024 ASHOK KUMAR —12024-08- |, ) cG/IT/CT/ETC.NOT FILED.

SAHOO 06
6-RECEIPT SHOWING SERV.COPY TO
223 |D-WP(C)/33645/2024 Eﬁggg%ANANDA (2)224'08' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON

224 D- CHANDAN 2024-08- TOP OF CAUSE TITLE.

BLAPL/23386/2024 |SAMANTARAY |06 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
Page nos. 10 to 13 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1 Writ petition is not page marked.2.Synopsis and
list of dates and events are not alphabetically
paginated and also not marked in index.3.The

225 |D-WP(C)/33448/2024 Egli/ﬁi\]l? gﬁ AR 3(6)24-08- name of the counsel in capital letter and
enrollment number not mentioned in last page of
writ petn.4.Legible copy of page-11 to be
filed.5.Annexures are not attested as true
copies.6.Annexure-5 is not correctly page
marked.7.Mobile number and enrollment number
not mentioned in vakaltnama.
6-RECEIPT SHOWING SERV.COPY TO

226 D- ADV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CONTC/33311/2024 ‘ 06
1. Affidavit not properly furnished.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

227 CONTR/23416/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL

278 D- LAXMINARAYAN |2024-08-| LETTERS/ENROLMENT NUMBERS/MOBILE

CRLMC/21115/2024 |RAYATSINGH 06 PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
1. Affidavit Sl. no. 2 not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
HEMANT KU. 2024-08-

229 |D-WP(C)/33451/2024 TRIPATHY 06 Annexures- 1 to 4 are not page marked in
index.2.Annexures-1 and 2 not correctly page
marked.
6-RECEIPT SHOWING SERV.COPY TO

BIRAJA 2024-08-
230 |D-WP(C)/33493/2024 PRASANNA DAS 106 AG/CG/IT/CT/ETC.NOT FILED.
231 2 DEVIPRASAD 202408~ (00 O o NOT FILED,
ABLAPL/23432/2024 DASH 06 : :
21-STATUTORY DEPOSIT/AWARDED
232 |D-MACA/30074/2024 SOMNATH ROY | 202408 | AMOUNT NOT DEPOSITED.

1.Period of Delay 99 days




6-RECEIPT SHOWING SERV.COPY TO

D- BYOMAKESH 2024-08-

233 ABLAPL/23503/2024 TRIPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

234 |D-WP(C)/33565/2024 | 3 HOCHAN (2)224'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR  12024-08- AG/CG/IT/CT/ETC.NOT FILED.

235 |D-WP(C)/33517/2024 MALLICK 06
1.Copy of aadhar card is not furnished as
indicated in the index under annexure no.2

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

236 CONTC/33324/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

237 |D-WP(C)/33725/2024|BISWAIIT NAYAK |24 08 AGICGITICT/ETC.NOT FILED.
occupation not furnished

KUNAL KUMAR |2024-08-|.Receipt Showing Serv.copy To School and Mass

238 |D-WP(C)/33292/2024 SWAIN 06 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO

239 D- BISWABHUSAN  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23507/2024 | DAS 06
1.page no.12 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

240 D- PRIYA RANJAN 2024-08-|7-VAKALATNAMA NOT PROPERLY

ABLAPL/23375/2024 |SINGH 06 STAMPED,EXECUTED,ACCEPTED.
D.C.ffe Rs. 50/- not paid in v.nama.
10-SUBJECT CODE NOT

ARUPANANDA  2024-08-

241 |D-WP(C)/33815/2024 GOSWAMY 06 FURNISHED/INCORRECTLY MENTIONED

6-RECEIPT SHOWING SERV.COPY TO
GEETA RANI 2024-08-

242  |D-WP(C)/33652/2024 MALLICK 06 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 9-PROVISION OF LAW NOT FURNISHED ON

243 BLAPL/23434/2024 PITAMBAR PATRA 06 TOP OF CAUSE TITLE.

1. Occupation of the deponent on affidavit not
correctly furnished.2. Page nos.9 to 16 not neat
and legible.

DHANANJAYA 2024-08- Paragraph No. in Declarations filed to affidavits

244 ID-WA/3315172024 - |\yriND, A.G.A. 06 in all the LA.s not furnished

245 D- MRUTUNJAYA 2024-08- Put up for S.R. after filing of Consolidated

RPFAM/33465/2024 MAHARANA 06 petition of RPFAM




6-RECEIPT SHOWING SERV.COPY TO

246 |D-WP(C)/33396/2024 |AMITAV DAS (2)(6)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

247 D- SATYA RANJAN  |2024-08-|NOT FILED.

BLAPL/23422/2024 |MULIA 06
page nos. 13, 14 not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
SILPI SIDHANTA |2024-08-

248 |D-WP(C)/33535/2024 MOHAPATRA 06 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

249 |D-WP(C)/28576/2024 |yt RUMAR (2)224'08' 14-NOT PROPERLY INDEXED.

PAGE 31 NOT LEGIBLE
SANTOSH 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
250 KUMAR
ABLAPL/23408/2024 MAHANTY 06
1.page no.9 not legible.
751 D- PRONOY 2024-08- PLACE IT AFTER FILING OF C.COPY OF
RVWPET/33590/2024 MOHANTY 06 IMPUGNED ORDER
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

252 |D-WP(C)/33515/2024 giASDEEP KUMAR 3(6)24_08_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

BIJAYA KUMAR  |2024-08-

253 |D-WP(C)/33545/2024 BEHERA 1 06 1.In page 15 of certificate in place of w.p (c) it is
typed contempt application.2.Annexure 1 not neat
copy.3. Annexure 4 and 6 are not annexure
marked and annexure 6 not page marked.4.
Annexure 9 is not neat copy.

PRAVU 2024-08-
254 |D-RSA/30273/2024 |PITYARTHI KU. 1.deficit court fee of Rs. 141/. not paid.,
06
PANDIT
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

255 |D-WP(C)/32993/2024 KUMAR NAYAK |06
Nomenclature of the case not correctly furnished
in the prayer, occupation not furnished.
10-SUBJECT CODE NOT

ARUPANANDA  |2024-08-
256 |D-WP(C)/33811/2024 GOSWAMY 06 FURNISHED/INCORRECTLY MENTIONED
o siSNABIUSAN 2. ERECEPTSHONING SERY COPY 10
BLAPL/23550/2024 |DAS 06 : :
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
258 |D-WP(C)/33592/2024 BIKASH MISHRA AG/CG/IT/CT/ETC.NOT FILED.

06




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
259 CONTC/33320/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
260 |2 SABYASACHI 2024-08- Z_g/EC%E/g/TC%I/{ST\ZIEgTSEIISégOPY ©
ABLAPL/23514/2024 MISHRA 06 : :
w61 BYOMAKESH 202408 [0 it/ rr CNOT FILED.
ABLAPL/23377/2024 |TRIPATHY 06 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
INYANANANDA 2024-08-

262 D-CRLA/23184/2024 PANDA 06 1.Receipt showing copy on A.G. not filed after
conversion. 2. Minor juvenile not represented
through legal guardian. 3.Provisional of Law be
corrected after conversion. 4. VNAMA Executed
by minor.
6-RECEIPT SHOWING SERV.COPY TO

D- AMITAV 2024-08-
263 BLAPL/23480/2024 | TRIPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.
264 | AMITPRASAD 202408~ (00 O o SO FILED,
CONTC/29868/2024 |BOSE 06 : :
6-RECEIPT SHOWING SERV.COPY TO

265 D- SATYASHREE 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23423/2024 'MOHANTY 06
synopsis and date chart not reflect in index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- PRASANTA 2024-08-

266 19-UNDERTAKING FOR NON FILING OF

ABLAPL/23445/2024 KUMAR PANDA |06 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

267 |D-WP(C)/31690/2024 KUNAL KUMAR 12024-08- AG/CG/IT/CT/ETC.NOT FILED.

SWAIN 06
10-SUBJECT CODE NOT
UMA CHARAN 2024-08- FURNISHED/INCORRECTLY MENTIONED

268 |D-MATA/33709/2024 MISHRA 06
1. Period of Delay 11 days 2.Court Fee 12/ - be
paid.

269 |D-WP(C)/33498/2024 PRASHANTA 2024-08-|6-RECEIPT SHOWING SERV.COPY TO

KUMAR NAYAK |06 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.




|1.page no.25 and 26 are not neat and clean.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 06-08-2024 (CASES FILED BEFORE 2024)

Sl Filing Number Case Number Advocate for Defects as per S.R.
no. Petioner/Caveator
1 | CMAPL/234/2022 | CMAPL/234/2022 | PARTHA SARATHI | OTHERS. C COPY OF
NAYAK, SR. DISMISSAL ORDER
PANEL COUNSEL | NOT FILED
OTHERS. CODE NOT
INDICATED
2 | CMAPL/14/2022 | CMAPL/14/2022 ADV OTHERS. C COPY OF
DISMISSAL ORDER
NOT FILED
6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/IETC.NOT
FILED.
3 | CMAPL/647/2022 | CMAPL/647/2022 ADV.

OTHERS. COURT
FEE RS 6/- NOT PAID
OTHERS. C COPY OF
DISMISSAL ORDER
NOT FILED

16.
PETITION/APPEAL

NOT IN TIME






